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MINUTES OF THE MEETING WITH REGARD TO LARGE SCALE FISH 

MORTALITY AT VELSAO HELD ON 14/08/2024 AT 11.00 A.M.  IN THE BOARD 

CONFERENCE HALL OF GOA STATE POLLUTION CONTROL BOARD, 

SALIGAO, BARDEZ- GOA.  

A meeting was organized on 14,08.2024 by Goa State Pollution Control Board on the request 

of Regional Director, Regional Directorate, CPCB, Bengaluru to know about the incidence of 

the large scale fish mortality at Velsao, Goa as reported in O Heraldo dated 26/05/2024. The 

following representatives remained present for the online VC meeting held on 14/08/2024 at 

11.00 AM.  

A. Regional Directorate, CPCB, Bengaluru 

 

1. Sh.J Chandra Babu, Regional Director Bengaluru, CPCB 

2. Sh.Vivek K, A.D, CPCB Regional Office - Bengaluru 

3. Mrs. P. K. Selvi A.D, CPCB Regional Office – Bengaluru 

B. Goa State Pollution Control Board  

4. Dr. Shamila Monteiro, Member Secretary, Goa State Pollution Control Board. 

5. Dr. Mohan Girap, Sci “C”, Goa State Pollution Control Board, 

6. Sh. Bhagavat Karmali, Deputy Collector Mormugao. 

7. Sh. Rohan Nagvekar, Assistant Environmental Engineer 

8. Sh. Siddhant Desai, Junior Environmental Engineer. 

 

Dr. Shamila Monteiro, MS – GSPCB and Dr. Mohan Girap, Scientist C – GSPCB welcomed 

the dignitaries and gave a brief  introduction on the event of fish mortality at Velsao, Goa. 

Thereafter, Mr. Siddhant Desai, JEE – GSPCB, gave a presentation on the large scale fish 

mortality that happened at Velsao. It was informed that, based on the news article published in 

the daily newspaper on page 1 of O Heraldo dated 26/05/2024, regarding large scale Fish 

mortality at Velsao, on the same date the Board Officials inspected Velsao Beach and  the unit 

viz., M/s Paradeep Phosphates Limited located at Survey No. 110-252, Zuarinagar, Sancoale, 

Mormugao-Goa on 26/05/2024. 
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Further, the officials were briefed by the officials of Goa SPCB regarding the observations 

made by the Goa SPCB inspecting team during the first inspection carried out on 26/05/2024, 

and it was also informed regarding the Samples that were collected at the time of Inspection 

from 5 locations, from the beach side and the industry, M/s Paradeep Phosphates Limited as 

detailed below; 

1. Beach water sample 

2. Upstream of rivulet 

3. Downstream of rivulet 

4. Final treated water from industry ETP 

5. Puddle of Water near Urea loading Gantry of the industry 

It was also mentioned that analysis results of water samples collected on 26/05/2024 indicated 

that the values of the Total Kjeldahl Nitrogen (TKN) and potassium were remarkably higher 

in the samples of beach water & Creek water, compared to samples collected during non-

monsoon period. It was also brought to the notice that Nitrogen and Potassium are constituents 

of the final product of M/s Paradeep Phosphate Limited. Further, it was also informed that 

analysis result of the ample of puddle water also indicated high concentration of Nitrogen, 

Potassium & Phosphate indicating spillages (from M/s Paradeep Phosphate Limited) mixing 

with storm water runoff. Even though afore-said unit informed that the storm water is pumped 

to the unit premises for further treatment, the storage tank capacity and records of pumping 

need to be verified and to be assessed. 

The officials were then briefed regarding inspection carried out by the Goa SPCB officials, 

once again on 08/06/2024, upon receipt of a telephonic complaint. The observation made by 

the inspecting team were showcased along with conclusion of the inspection report as follows: 

Observations: 

• Dead fish were washed ashore and scattered all over the Velsao, Goa beach. 

• Team collected samples from the Rivulet and the Beach. 

• The premises of M/s Paradeep Phosphates Limited was inspected for possible 

discharges. 

• The team observed a storm water drain, passing from Paradeep Phosphate Ltd. leading 

to the beach and that the colour of the water flowing in the storm water drain was 
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slightly milky and sediments of this white substance were also observed on the walls 

of the drain. Sample was collected at the mouth of the creek. 

• The team collected water samples from, Upstream of the rivulet, downstream of the 

rivulet and beach water sample 

Conclusion of the Inspection Report  

• Surface runoff water, milky white in appearance was observed in the garland storm 

water drains of the M/s Paradeep Phosphate Limited and the same was flowing outside 

the premises of the above unit.   

• No discharge of untreated effluent was observed from the ETP of the said unit. 

Analysis Report of water samples collected on 08/06/2024 indicate: 

• The values of Total Kjeldahl Nitrogen (TKN) are remarkably higher in the samples of 

beach water and creek water compared to samples collected during non-monsoon 

period. Nitrogen is one of the constituents of the product of the unit. The sample of 

storm water drain within the unit premises also indicated high concentrations of 

nitrogen& phosphate, indicating spillages mixing with storm water runoff. 

Mr. J Chandra Babu, Regional Director, CPCB, Bengaluru  was of the opinion that in case of 

such incidents, concerned departments including Department of Fisheries, Department of 

Water Resources/Irrigation, Urban Local Bodies, District Administration, State Disaster 

Management Unit should also take part in the assessment apart from Goa State Pollution 

Control Board,  Also, to know that main reason for fish kill, Department of Fisheries or Goa 

SPCB should have carried out analysis of dead fish specimen through institute of repute and 

also analyse the types of fish that were found dead at the site. Reacting to the query of RD, 

CPCB, Bengaluru with regard to the type of fish kill and quantum of fish kill, the Member 

Secretary, Goa SPCB clarified that about 50 to 60 Kgs of fish kill was observed at Velsao, Goa.  

Further, Goa SPCB officials apprised regarding Personal Hearing conducted on 11/06/2024 

with the industry representatives. It was further elaborated that the unit was given a time period 

of 15 days to submit the compliance report, following which the unit has submitted compliance 

report vide letter dated 19/06/2024, w.r.t minutes of Personal hearing held on 11/06/2024. Also, 

briefed that the unit was issued a SCN and subsequent directions to pay an EC amount of Rs. 
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12,37,500/-, and accordingly the unit paid the environmental compensation amounting to Rs. 

12,37,500/-.   to Goa SPCB. 

Subsequently, the Goa SPCB officials briefed regarding Payment of Bank Guarantee by the 

Unit amounting to Rs. 25,00,000/- towards compliance of consent condition stipulated in 

consent bearing No.: 12/2023-PCB/1948660/R00013712 dated 14/06/2024. It was also 

informed  that the industry had further made a payment of Rs. 10,00,000/- in favour of the Goa 

SPCB towards non-compliance of consent conditions as stipulated in consent dated 

18/09/2019. 

Sh. Vivek K, Scientist ‘E’, RD, CPCB enquired regarding the technical directions and 

corrective measures, which were directed by the GSPCB, apart from imposing EC and its 

compliance by the unit and suggested to provide the details of the same. Further, it was also 

informed that for imposing EC, aspect such as time period of first instance of non-compliance 

to the verification of the compliance on field need to be considered by the Goa SPCB. 

In conclusion, Regional Director – CPCB, requested the Dy. Collector – Mormugao and all 

other concerned Departments of Goa State to share their assessment reports regarding the 

inspections or assessment carried out subsequent to the fish kill at Velsao, Goa. He also 

requested Goa SPCB to share photographs of the before and after incidences, and compliance 

verification report (s) of the Goa Board w.r.t. inspection carried out on 13/07/2024.for record, 

at an early date. 

GSPCB officials thanked all the officials for attending the meeting.  

 

-- OO -- 
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